(iv) SSBislikely to procure 1502 GPS units with UHF communication.
(c) Not applicable.

(i) BSF has equipped its troops with GPS as separate equipment for operational
purpose at a total cost of Rs. 6,73,22,319.

i upply order for the Digital Radio sets with in-bui or Bs. 2,97,92, as been
i Supply order for the Digital Radi ts with in-built GPS for Rs. 2,97,92,081 has b
placed by NSG and same are likely to be delivered to N3G by 20th September, 2011.

(iii) Approximate financial implication for procuring 1502 GPS unit with UHF
communication by SSB is Rs. 4 crore and the process is likely to be completed within

next one year.

(iv) Purchase of Modern Gadgets, Weapons and equipment including with in-built GPS
for Central Armed Police Forces (CAPFs) is an on- going process. The expenditure
and time depend on the technology and the operational requirements of the CAPFs.
CRPF takes inputs from various insfitutions regarding the technological

advancements.
Caste-based census

12409, SHRI NARENDRA KUMAR KASHYAP: Will the Minister of HOME AFFAIRS be

pleased to state:
(a) the main points of the policy of caste-based census;
(b) by when the caste-based census is likely to be completed; and

(c¢) whether Government will consider lo announce any time-bound programme for

completing the caste-based census within a stipulated time-frame ?

THE MINISTER OF STATE N THE MINISTRY OF HOME  AFFAIRS
{(SHRI JITENDRA SINGH): (a) The Union Cabinet decided on 19th May, 2011 that a combined
survey called "Socio Economic and Caste Census (SECC)" will be conducted by the
Government of India across the country in a phased manner from June to December, 2011. The
State/UTs Governments are to conduct the SECC. The Ministry of Rural Development and the
Ministry of Housing and Urban Poverty Alleviation in the Government of India are the nodal
Ministries in rural and urban areas respectively for this combined exercise. The Office of the
Registrar General and Census Commissioner, India is rendering complete logistic and technical

support.

In Socio Economic and Caste Census 2011, the caste of all persons is being collected.

Besides data on caste/tribe, the information on parameters such as

TOriginal notice of the question was received in Hindi.
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occupation/ activity, highest educational level completed, disability, religion, housing/dwelling,
employment and income characteristics, assets, land owned etc. are also being collected in
Rural areas. In addition, specific details on main source of income/earning, chronic illness and

amenities are also being collected in Urban Areas.

After the data has been collected from the field, the Office of Registrar General and Census
commissioner India would process the caste data and hand over the details of the castes/tribes
returns to the proposed Expert Group constituted by the Central Government in consultation
with the Ministry of Social Justice and Empowerment and the Ministry of Tribal Affairs for
categorization and classification. As such, the count alongwith the Socio-economic profile of

each caste would be available from Socio Economic and Caste Census 2011,

(b) The Socio Economic and Caste Census 2011 is to be completed in a phased manner

from June to December, 2011in all States/UTs of India.

(c) This exercise has commenced in the States of Tripura, Puducherry, Chandigarh,
Daman and Diu and Dadra and Nagar Haveli. The schedule for the remaining State/UTs has also

heen finalized in consultation with the respective State/UT Government.
Crop loss due to rains and hailstorms in H.P.

2410, SHRIMATI VIPLOVE THAKUR: Wil the Minister of HOME AFFAIRS be pleased to

state:

(a) whether Government is aware thal heavy rains and hailstorms in October, 2010 had

damaged paddy crops and vegetable crops at certain places in Himachal Pradesh;
(b) ifso, the district-wise details thereof;

(c) whether Government has given compensation to those farmers who

had suffered huge loss due to damage of their crops because of heavy rains and hailstorms;
(d) if s0, the details thereof and if not, the reasons therefor;

(e) whether Government has formulated any concrele scheme to compensate
such farmers of the country who lose their crops in this heavy rains and hailstorms every year;

and

(f) if so, the details thereof and the stipulated time limit by when such farmers will get

compensation for their loss?

THE MINISTER OF STATE N THE MINISTRY OF HOME AFFAIRS
(SHRIMULLAPPALLY RAMACHANDRAN): (a) to (d) Yes Sir.

The district-wise details are not being maintained by this Ministry.
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